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Shri Narayanankutty Menon: The

original answer in English may also
be read.

Mr. Speaker: Yes.

Shri L. N. Mishra; (a) No.

(b) Does not arise.
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Shri P. R. Patel: Am I to understand
that the Government has not given
any thought to this problem, that is, -



. Sushila Nayar: Is it a fact that
the United Nations had appointed an
expert group to define the meaning of
the level of living and the standards
by which it can be measured? If so,
has the Government of India received
the report thereof and given any consi-
deration to it?

Shri 8. N. Mishra: To my know-
ledge, no such report exists. I tried to
find out whether in any other country
there is some such minimum level of
living laid down. As I pointed out
earlier, in other countries which are
more advanced, the conditions change
and the relative levels of living also
change. But they do take care through
social security memsures in order to
ensure that the standard of living does
not fall down very much.

Dr. Sushila Nayar: The hon. Minis-
ter might look up the library. Dr.
V. K. R. V. Rao was the representative
from India on that committee and one
volume of that report has been there
for more than two years. All that I
wanted to know is whether the Gov-

t has idered that report
4and formed any views about it.

The Minister of Labour and Employ-
ment and Planning (Shri Nanda):
These are two different things. One
iz the question of determining what
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ard could be enforced. I think we
are possibly mixing up these two
estions.
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Shri Nanda: May I add that all our
eftorts through our Plans are intended
to realise this ideal of progressing to-
wards a national minimum which
should be at an adequate level?





